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Heard on :31.3.2000 	 Order on: 31.3.2000 

ORDER 

D.Purkyastha, J.M.:— 

Mr. S.K. Dutta, id. counsel appearing on behalf of 

the applicants submits that he has received one letter from 

the applicants that they do not waritto press this' application 

since they have got the relief as sought for in the 

application. Accordingly, application is disposed of for 

not being pressed. 

Mr. B.K-. Chatterjee,ld.. counsel appears on behalf 

of the respondents. Letter of the applicantsis kept in 

the record. 

Interim Order, if any, is thereby vacated. 

MEMBER(A) 	 ' 	MEMBER(J) 

a .m. 


